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Cases pending in courts against multi-
naUoBa) oQlpanie fo~ ta -eTasion 

5724. SARI AMARSINH RATH-
A WA: Will the Minister of FINANCE 
be pJeased to state: 

(a) whether it is a fact that a large 
number of cases are pending in various 
courts against multinational companies 
for evasion and non-pa~ment of excise 
duty and income-tax during the last three 
years; and 

(b) if so, the names of such com·' 
panies against whom th~ c~ses are before 
the courts anri the total amount involved 
against each company; and 

(C) what steps Government propose 
to take to realise these dues, expedi. 
tioUSly ? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF FINA NeE (SHRI 
JANARDHANA POOJARY): (a) to (c) 
The inforrr.'otion is being collected and 
will be laid on the Table of the House. 

Facilities fOf tourist villages in Indi~ 

5725. SHR( AMARSJ~H RATH-
AWA: Will the Minister of TOURISM 
AND CIVIL AVJATJON be pleased to 
state: 

(a) the number aQd location of tou-
rist villages functioning in India at 
pr sent; 

(b) the number and location of tou-
rist vilJa~es under coqstruction ; 

(c) the details or the facilities provided 
in these vilJag'es ; and ' 

(d) whether the,: .j~ ~,ny prpposaJ to 
establish more such villages; if so, the 

t de,taiJ~ ~hefe')f ? 

THE, MIN'IS ER OF STATE OF THE 
MINIST R Y OF TOURISM ' AND CIVIL I 

AVIATION (SHRI KHURSHEED 
ALA~ ~HAN) : (a) and (b) One tOllr:ist 
villages has been sanctioned at Shivpuri 
in Madhya Padesh as a pilo,t project. 

(C) Besides tourist cottage, the other 
facilities ploposed in the Tourist Village 
are a cafeteria, open-air amphitheatre 
for propogation of 10cal/regionaJ culture, 
facilies to local artisans to make their 
products and sell them recreational . , 
facilities etc. 

(d) Establishing funher Tourist vil-
lages is proposed to be considered only 
after seeing the performance results of the 
first Tourist village being constructed at 
Shivpuri, Madhya Pradesh. 

Programme for air connection c;>f distric ts 
in Maharashtra Gujarat and Madhya· 

Pradesh 

5726 SHRI AMARSINH RATHAWA: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) the steps taken or are proposed 
to be taken to connect different districts 
in v'Btious States by air; and 

(b) Government's programme for 
Maharashtra, Gujar~t and Madh}a 
Pradesh in this regard? 

THE MrNISTER 0 STATE OF 
THE M[~ISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI KHUR-
SHEBD ALAM KHAN): (a) There are 
no .,ia,ns to connect all the districts in 
the country by air . 

(b) Indian Airlines and Vayudoot 
are pre ently conducting traffic surveys to 
determine the feasibility of extending air 
services , Their future expansion plans 
ha ve not yet been finalised. 

Credit Advanced 10 Indu Jri~s set up 
. at Pandaul by Finaocial Institutions 

5727. SHRI BHOGENDRA JHA 
Will the . Minister of FINANCE be 
pleased to state: 
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(a) the full list of industries set up at 
Pandaul under Madhubani i tt. of 
Bihar and the credit advanced by Bihar 
Finance Corporation a nd other public 
financial in ·tilutions; 

(b) whether several ' j'ld ustries were 
advanced credIt by Bihar FlOunce Corpo-
ra t iun on fl)f1n J I unJert aktng by the 
Centra l BLl nk to ad va n..:.! working 
ca pItal; 

( ' ) if so, wh 'the r all tho c industrie 
are lying idle beca use non · gra nting of 
any crdit by the CI!!ltra l Bank ; and 

\ d) jf so , steps being taken ? 

THE DEPUTY MI N ISTER IN TH E 
MINISTRY OF FINAN CE (SHIH 
JANARDHAN A POOJARY): (a ) to ~d) 
As per inf Hmation received from Central 
Bank of India the re are in all 24 units at 
Pandaul financed by Bihar S!ate Finan-
c ial Corporation 8 of the ":) unit s, in 
which machinery ha bet:n in tail ed, have 
b ~en financed by the Centra l Hank of 
Ind ia. aile unit has nu l been financ.;d 
because there are huge ov~rdues in the 
account of another unit of the same 
proprietor, In the case of 1 emaining 15 
units though the machineries have not 
been installed, proposals of II units are 
at various stages of processing at branch 
level, 

In terms of Section 13( I) of the 
B nking Companies (Acquisition & 
Tran fer of Undertakings Act, 1970 and 
the customs & usages prevalent amongst 
bankers further information relating to 
individual constituents of the banks can 
be divulged. 

Curbs OD travel of staff of I.A, and A.I. 

5728. SHRI SANAT KUMAR 
MANDAL: Will the Minister of 
T"()URISM AND CIVIL AVIATION be 
plea ed to state : 

(a) 
foreign 
impo ed 

whether it is a fact that some 
international carriers have 
restrictions on their staff 

travelling to East Asia more than once 
a year with a view to prevent-
ing the staff from smuggling elec tronic 
gadgets such as video cassette recorders, 
col ured television sets and other items 
as reported in 'Indian Expres', New 
D Ihi of 6 3.1984; 

(b) if so, whether Government wiJI 
consider the desirability of enforcing su h 
curb on travel of staff of the two Indian 
nat ional ca rr !ers viz., Air-India and 
I nd ian A ir ii nes; 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF 
T HE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI KHURSHEED 
ALAM KHAN) : (a) Government is 
not aware of any re t ictions having been 
imposed by the foreign international 
carriers on their staff travelling to East 
A ia more than on e in a year. 

(b) and (c) There is no such proposal 
under consideration of the 'Government. 
The passage regulation of Indian Airlines, 
however provided for travel on interna-
tional sectors only once in two years by 
the officers and once in three years by 
others. Air Ind a 's passage regulations 
which provide for a maximum of 4 con-
cessional passages each year, however 
permit travel on India-Singapore sector 
under foreign travel scheme only and also 
do not permit transfer of passages to the 
brothers and sisters of the employees on 
the India-Australia and India-rJapan 
sectors. 

~T {Cfl~ ,{T1S~1lf ~~Cf)~r fqCflT~ 

Af(l{ lfit ~,,"q'ifT 

5729. ~ft ~;r~ ifm : CflIT cnfQ1ilf .. 
+i ~ T ~~ Gfcrr;r CfiT ~q-r ~it fcti : 

(Cfi) CfllT ~Tzr ~r$ ~'1Cfi~~T 

fCfCflHT f;:rrrli CfiT fV.fPT'fT CflT it{ ~ 

(~) lf~ ~t I efr CflfT ~~it ~ 




